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Minutes of NC-V Meeting held on 20.10.2011

“The Mesting No. 20/AM-12 for the o 1-1210 consider hapter-4) was held on 20.10.2011 in Room No.110 of DGFT under the Chairmanship of Shi A K Singh, Jt. DGFT. The following officers were present -
No lame of the & their designation Depariment
r_RA Lal, Director RO, TC. Noida
h. Nandil, Sr.D.0
h. Moena, Dy DGFT
. Kuld h. tor BCRIEHE
h. Ram Kumar, F.T.D.0 DGFT

The agenda for Meeting No. 20/AM2 dated 13102011

MEETING NUMBER 29/84-ALC3/2011 MEETING DATE :20.10.2011
[Cone Mot/ IWRS-ALCI 01T iy N TEXCONPVTLTD. ieet No Duea s ALCR 2011 o
[20.102011 [Reject

e — [ |

[eckon - T Commitee conrd s v pr s syl vt papes o bl o e deserplon f 0 xort s ol enored e e & oo ot o rr el ot oty i xort gt Feler, on ot ey v ol esonel e o e st ot ghen i cor o
|Accordingy, it the requiement of inpus. Therefore, Commitee was consirained to

rejct he case.

IRA tay take suiable consequental action accordingly

Manual agenda cases

3

Case No206 [ Janram Sheodutial ndusties P Ld. Kokt
woXT_|F

Ralficalion of Inpul oupul norms agais! Advance Auhorisation No 0210160112 dated
962011

Decision torefer was decided o defer the case for re-fting on 17.11.2011

4

CaseNo207 [ Fashion Accessores. Gurgaon
wioa _|F

Ralficalion of Inpul Oupul norms against Advance Autorisaton No 0510203434 dated

1562011
Decision The Tho case a5 per agenda dongwin heard M. AK. Jain e fim, who appeared for personal hearing before NC. Ho explained export tems In view of s, Commi deliberations in oftechnical authortes present n the meetng and
ecided
ExporOly__[Impoifen [ Olyalowed | TheR other
20e-up, Cushion Cover | 800 Nos 00%  Natura | 11205 Mis. | ¢
made oo 150% Sh Fron Sk Wown|(@ 140 sq
s Fabric, GSM 70 | Mrs.Por Pe.) | [Gase o208 [ Fasiion Accassors. Grgaon
NCTARTZE 0T |7
licalon of o ol 7oms agaTel Aance Aoreaton No0STOZTE6 Gaod
7.2
Decision: The o case as per agenda aongwith ol and Toard W, AK. Jain he i, who appeared for personal hearing Before NC. Ho oxplainod export tems alongwith sample. 1 view of this, Gommittea ator doliberations in consultaton wit representatives of tochrical authorts present i the meoting and
decided
Exportfem | Expor aly_|importfem Oy alowed
Quits (Unma) [ 492 Pos | 100% nalural printed_habutal | 4999 Sq. Ms.
s, S22 cnsas0 oms. | @ 1016 Sq
mirs P)
Pilow o T T E
sk, size50 cmsxs0 cms|( @ 071 Sq
widit-ad” mirs Pe)
3 sary T ol

6

CaseNo.209 from VEPZ Special Economic Zone, Tamil Nadu in

oot M e Fasions e . L

i

Fixation of norms Tor Lace Jacquardonic Al Over Steich Fabiic used in e product Ladies

Knited Brassieres’
Decision case as per f 37(5)26/2011-12/Hosy. /147 dated 19.10.2011 as detalled below:
Export fom Quaniiy | import fom Qy allowed
Tades. Knitied | Tkg. | Nylor/Spandex Tace | 1.19 Kgs /Kg. content
Brassieres made from Jacquardironic all over stretch [ of  Nylon/Spandex
Nylon/Spandex  Lace Fabrc, GSM 170 +/- 10%. Lace  Jacquardironic
Jacquardironic all over al  over steich
stelch Fabric  (Style Fabric.
No8164).
port and mport.
TheR
7
CaseNo210 [ W Wi Cloling Co. Pt L, Gurgaon

WX |F

Reauest o smendment i Exor & ot Hams of Advance Licsncs No510026800 daled
0

23102000, condonaton of exprt obigaton against aance cence No 0510025223 cated
00, EEC of. and clubbing
S iancs amos e 0035553t porpase o oGuenaton
Decision. f to.cal for 112011 the case.
“The case stands deferred forre-isting on 3.11.2011.
8
CaseNo2t1 [ Tid., New Deih
e
Fixallon of Tput Gulpul norms 11 r6spect of Amual Advance Authorisation No 0510264383
dated 1452010,
Decision: The The case as per agenda alongwith ol heard M. AK. Jain, General Manager Commercial the firm, I view of this, of
P

iy allowed
70% Cotton 30% Sik | 3060 Sq. Mis (@
Soid Dyed Woven |4 Sq. Mus/Per
Fabric GSM 40 (+f- | Pc)

10%)

70% Cotton 30% Sik
(Style No.19700).

R
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9

CaseNo212 [ Ws- GR-Carporaton, Kanpu
W |F DESV

Ralficalion of Inpul Oupul norms_agais! Advance Auhorisation No.0610019640 daled
9.11.2010.

Decision import
The Regional

10
CaseNo213 [ Ws-OrintFashion Export (nda)P- L, N. Dol
woXT_|F

Re-fxalion of Ul oulpul norms n respect of Advance Authorisation No.0510252874 dated
962011

Decision . (1) Girs D
S [Export Product Export | mpor kem Qty. alowed
No ay.
T | Grls Dress made ouf of | 4604 | 100% _ Poyester | 37251 Sq
100% Polyester Knited [ Pes. | Knitied Soid Dyed [ Mrs.
Soid Dyed Fabrics, GSM Fabrics. @ 679 Sq
40 +/- 10% (variaton) with Mrsipe)
Indian lining
Style No. 868659
nfant Dress mado out of | 896 | 100% _polyestor | 5421 5q Mis.
100% Polyester Knited [ Pes. | knited  soid dyed [ (@ 6.05 Sa
Soid Dyed Fabrics, GSM fabrics,  GSM40+/- | Mrsipc)
40 +1- 10% (variation) with 10%
Indian lining.
iyle No. 866
The GSM should match in boh import & export
TheR totake
"

CaseNo2id [Ws-Orint Craht P Lid. Rew Dol

e

Fixalion of put oulpul norms i1 respect of Amual Advance Authorisation No 0510264383
dated 14.52010.

Becision decided to refer| twas decided to defer the case for re-fting on 17.11.2011
2

CaseNo215 - Ornt Crafl . Lid. Rew Dol

woNT_|F

Fixallon of pul oulpul norms 1 respect of Anmnual Advance Authorisaton No.0510264383

dated 1452010,

Decision decided to refer nd twas decided to defer the case for re-fting on 17.11.2011
3

CaseNo216 ™ Tia., New Dol

B |F

Fixallon of Tput Gulpul norms 11 respect of Amual Advance Authorisation No.0510264383
dated 1452010,

Decision twas -isting on 17.11.2011.

1
CaseNo2i7 - Ot raf P . New Dl
WX _|F

Fixallon of put oulpul norms i respect of Anmual Advance Authorsation No.0510264383
dated 1452010,

Decision torefer twas decided to defer the case for e-fting on 17.11.2011

5

CaseNo216 [ Ws-Orint Crah P Lid. Kew Dol

e

Fixaion of npul oufpul norms i respect of Anmual Advance
dated 14.5.2010.

Becision decided to refer| twas decided to defer the case for re-fting on 17.11.2011

®
CaseNo219 [[Ws- ST Texles i Nogpur
Bioa |F

Ralficalion of npul GUlpU NS I 105pect of Advance Authorisation No 5010000402 dated
5102010,

Decision : The Commitiee considered the case as per agenda alongwith other relevant pape of present thi
[Egotiom  |ExotQy. | mportem Qly alowed
oo & Voo Bended | 4380Ws. | Wool &  Wool [ 658350 5q
Worsted_Fabric, Width 150 Blended  Worsted | Mrs. (@ 1.55
cm, GSM 226+ 0% Yam. Mrs. win 5%
variaton wastage).
The GSMishall maich on bo side of xport and mport.
TheR. o take
w
[Ceroz [ SR L o R |
R |
[ Carfeatonof SONa S e 22358 155 |
Decision - The Commitiee considered the case as per agenda and o DESV thei onat
s
‘ Case No.221 ‘ Mis. Raghu Exports (India) Pvi. Ltd., Jalandhar. ‘

[ wioa _|F |

| S as |
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Decision such as' n the SION G7 & G46.

“Under S. No.12 of SION G7 & Ga6, th The use of words ‘such as’ mentoned her SIONs. Under tis enty, th g in each sub-
category.”
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